INCOME TAX APPELI_.A'*'E TRIBUNAL, MUMBAT BENCHES

REVISED CAUSE LIST OF C BENCH FOR 12-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND HON'BLE G.M. DOSS, ACCOUNTANT MEMBER

IN COURT ROOM 3
10.30AM
Sri | Appeal Number [Asspit. Year Assessee Name Remarks
1 | TTABO4MUM/2026 | 2017-18 '[Aj PAVAN MEHTA
2 .| ITA 4254/MUM/2025 | 2016-17 | [D] ONEQTT INTERTAINMENT LIMITED (E-FILE)
3 | ITA 4255/MUM/2025 | 2022-23 | [D] ONEOTT INTERTAINMENT LIMITED (E-FILE)..
4 | ITA 5173/MUM/2025 | 2013-14 | [A] pARAMEs_HwARI INFRAPROIECTS PRIVATE LIMITED
5 | TTA 5450/MUM/2025 | 2015-16 | [A] ‘CHAITANYA NANDLAL PAREKH (E-FILE)
.6 | ITA 8223/MUM/2025 { 2010-11 { {A] PARESH DHANSUKHLAL GANDHI (E-FILE)
7 | 1TA 8234/MUM/2025 | 2012-13 | [D} COSMOS CONSTRUCTIONS (E-FILE)
8 | ITA 8288/MUM/2025 | 2013-14 | [A] CHANDRA PRAKASH JAIN (E-FILE)
9“ ITA 146/MUM/20626 2317-18 {A] PLACEWELL JOBS PRIVATE LIMITED
(10 | 7 S08/MUM/2026 | 2016-17 [A] CRAVE ENTERTAINMENT (P) LIMITED
13 | TTA.297/MUM/2026 2023-24 [A} CYQUREX SYSTEMS PRIVATE LIMITED
12 | ITA 3409/MUM/2026 | 2023-24 | [A] CYQUREX SYSTEMS PRIVATE LIMITED (E~FILE)
13 | ITA 4637/MUM/2026 | 2023-24 | [A} CYQUREX SYSTEMS PRIVATE LIMITED -
14 | TTA 3394/MUM/2026 | - 2018-19 | [D} INDIAN INSTITUTE OF BANKING AND FINANCE {(E-FILE)
15 | TTA 3303/MUM/2026 |  2017-18 [D] INDIAN INSTITUTE OF BANKING AND FINANCE (E-FILE)
16 *| ITA 1901/MUM/2026 | 2023-24 | [D] ORBIT FABRICS PRIVATE LIMITED (E-FILE)
17 | ITA 3164/MUM/2026 | 2014-15 | [D] PARAG SURESH KOTHARI (E-FILE}
18 | TTA 4384/MUM/2026 | 2022-23 l[A] PIRAMAL METALS PRIVATE LIMITED (E-FILE)
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

' REVISED CAUSE LIST OF D BENCH FOR 12-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER
AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 7

AT 02:30 PM
Sri| Appeal Numper Ax:}t' | Assessee Name Remarks
1 | SA73/MUM/2026 | 2014-15 |[A] REKHA HARKISHAN JAGWANI (E-FILE)
2 | 709 /Ml_lrl‘;‘d 12026 | 2014-15 | [A] REKHA HARKISHAN JAGWANI (E-FILE)
3 | [TA 578/MUM/2025| 2011-12 | [D] DILIP GOVIND RATHOD (E-FILING)
4| 76 /MIL?,} /2025 | 2017-18 | {A] DELUXE RECYCLING INDIA PRIVATE LIMITED (E-FILE)
5" ;692 /MT}‘;‘,j 12025 '2012-13 | [A] ROYAL FANTASY CONSTRUCTION PRIVATE LIMITED
6 | 08 /Mr&mzs |2010-11 | [A] MANOI MOHAN MIRCHANDANI (E-FILE)
7 | ITA 67/MUM/2026 | 2018-19 | [A] RAMKRISHNA BAJA] CHARITABLE TRUST (E-FILE)
§ |ITA 132/MUM/2026 |  13-14 | [A] DALCHAND GUPTA (E-FILE)
g | ITA 290/MUM/2026 | 2016-17 | [A]RAJEN KIRTILAL SHAH (E-FILE) -
o A | Luie.10 |IA] MARINE DRIVE HOSPITALITY AND REALTY PRIVATE LIMITED (E-
3629/MUM/202 FILE) -
1] 406 /me j2026 | 201415 | (D} MADHUBAN MOTORS PRIVATE LIITED (E-FILE)
12| 2030 /le /2026 | 2020-21 | [A] MANISH RAMESHCHANDRA VYAS (E-FILE)
3] a0 w2026 | 291617 | [AT RAMESH MOHANLAL GORADIA (E-FILE)
14| po6mumaaos | 2020-21 | (A] MANOHAR VENSIMAL DAYARAMANI (E-FILE)
151 7300 /Mﬂr}';‘,, /2026 | 2014-15 | [A] SHRI AMIT HARKRISHAN JAGWANI (E-FILE)
16 | Sezemmya006 | 2921-22 | (AT REMSONS INDUSTRIES LTD (E-FILE)
17| ygaamuyz0zs | 2010-11 | D) ROCK ESTATES (E-FILE)
18| 4o /ﬁ%z aos | 201213 |[A] M/S, ROCK ESTATES
9] e /M”U?d 12624 | 2012-13 | [A] M/S. ROYAL INDIA CORPORATION PVT LTD
20 | oeymomzosa | - 201314 | [A) MJS. ROYAL INDIA CORPORATION PVT LTD
21| ceazmumaoe4 | 201314 |[D] ROYAL INDIA CORPORATION LIMITED (E-FILE)
2 1T 2012-13 | [D} ROVAL INDIA CORPORATION LIMITED
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- INCOME TAX APPELLATE TRIBUNAL, MUMBAI EENCHES
REVISED CAUSE LIST OF E BENCH FOR 12-AUGUST-2026 (WEDNESDAY)
BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER
-IN COURT ROOM 6
AT 10.30 AM

Sri Appea[ Number A‘s,;:':' Assessee Name Remarks
1 |TTA 1979/MUM/2023| 2014-15 |[D] HANVANT SINGH JABBAR SINGH RANAWAT (RM}

2 | BMA 40/MUM/2025 | 2019-20 | [A] SATISH GOPAL RAQ (E-FILE)
'3 |TTA 6315/MUM/2025] 2015-16 | [A] HARSH KAUSHAL CORPORATION

4 |FTA 2730/MUM/2026| 2014-15 | [A] HARSH KAUSHAL CORPORATION (E-FILE)

5 |ITA 7101/MUM/2025| 2018-19 | {A]LATE KISHOREKANT BHIMII SANGHVI

6 |ITA 8584[MUM/2025 - 2015-16 | [A] TEJRA DOSHI

7 | 1TA 424/MUM/2026 | 2017-18 | [A] M/S. TIGAKSHA METTALICS PRIVATE LIMITED

s [m s | 201715 L e oo

9 |ITA 1783/MUM/2026| 2012-13 |[A] MEENAL TRADING PRIVATE LIMITED

10 [ITA 3098/MUM/2026| 2014-15 | {D} HEMENDRA JAYANTILAL KAPADIA (E-FILE) L
11 (ITA 3099/MUM/2026( 2015-16 - | [D] HEMENDRA JAYANTILAL KAPADIA (E-FILE)

12 |ITA 3100/MUM/2026{ 2016-17 | [D] HEMENDRA JAYANTILAL KAPADIA (E-FILE)

13 IITA 3101/MUM/2026, 2020-21 | [D] HEMENDRA JAYANTILAL KAPADIA (E-FILE}

14 |ITA 3606/MUM/2026! 2014-15 | [A] HEMENDRA JAYANTILAL KAPADIA (E-FILE)

15 |ITA 3607/MUM/2026 2015-16 | [A] HEMENDRA JAYANTILAL KAPADIA (E-FILE)

16 |ITA 3608/MUM/2026; 2016-17 | [A] HEMENDRA JAYANTILAL KAPADIA (E-FILE)

17 |ITA 3605/MUM/2026{ 2017-18 |[A] HEMENDRA JAYANTILAL KAPADIA (E-FILE)

18 |ITA 3610/MUM/2026| 2018-19 | [A] HEMENDRA JAYANTILAL KAPADIA (E-FILE)

19 |ITA 3611/MUM/2026] 2019-20 |[A] HEMENDRA JAYANTILAL KAPADIA (E-FILE)

20 |ITA 3612/MUM/2026| 2020-21 | [A] HEMENDRA JAYANTILAL KAPADIA {E-FILE) .

21 [ITA 3855/MUM/2026] 2020-21 gggfgg&g’;@ﬁg@ﬁ?&ﬁ%&%ﬁ & CHARMAK‘L_\_R |
22 |ITA 4163/MUN/2026| 2015-2016 | [A] KINJAL BHAVESH GANDHI (E-FILE) ]
23 |ITA 4173/MUM/2026| 2020-21 | [A] CHAITALI KALAPT NAGADA (E-FILE)

24 |TTA 4203/MUM/2026| 2022-23 | [A] KUTCHI SARVODAYA NAGAR (E-FILE)

25 |ITA 4223/MUM/2026] 2013-14 | [A] TATER REALTY (E-FILE)

26 |ITA 4224/MUM/2026! 2014-15 | [A] TATER REALTY (E-EILE)

27 {ITA 4251/MUM/2026{ 2020-2021 | [A] V T CORP PRIVATE LIMITED (E-FILE)

28 |ITA 5008/MUM/2026| 2018-19 | [D] K SERA SERA MINIPLEX LIMITED

29 JITA 5015/MUM/2026] 2017-18 |[D] K SERA SERA MINIPLEX LIMITED




REVISED CAUSE LIST OF E BENCH FOR 12-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 6

AT 10.30 AM
S1l | Appeal Number _A::'::' , Assessee Name Remarks
30 |TTA 5030/MUM/2026{ 2016-17 | [D] K SERA SERA MINIPLEX LIMITED
31 (ITA 5054/MUM/2026] 2017-18 {[A] KHED SINNAR EXPRESSWAY LIMITED ,
3 [r7A 4551 /MQM j2024| 2012-13 F[;:]E ;‘ELEMOBILE (INDIA) COMMUNICATIONS PRIVATE LIMITED {E-
33 |ITA 1895/MUM/2026 20_18—19' [A] HEMLATA BHARANI (E-FILE) | F) 5’)
34 [ITA 1743/MUM/2026] 2013-14 | {D] MIRCO ANKUR DEVLOPERS (E-FILE)
35 |ITA 1839/MUM/2026 20_13-14 [D) KAMLA ANKUR DEVELOPER (E-FILE)
36 |ITA 1904/MUM/2026| 201314 | [D] KAMLASHRI BUILDERS (E-FILE)
37 |{TA 1905/MUM/2026| 2014-15 | [D] KAMLASHRI BUILDERS (E-FILE)
38 |ITA 5016/MUM/2026| 2014-15 | [D] KAMLASHRI DEVELOPER (E-FILE (SMC))
39 |ITA 5018/MUM/2026{ 2013-14 {{D] KAMLASHRI DEVELOPER (E-FILE (SMC))
40 (ITA 5022/MUM/2026] 20613-14 |[D] KAMLASHMI REALITIES (E-FILE (SMC))
41 |ITA 5027/MUM/2026]  2013-14 | [D] KAMLA LANDMARC DEVELOPERS (E-FILE (SMC)) . _
42 {ITA 5029/MUM/2026[ 2014-15 |[D] KAMLA LANDMARC DEVELOPERS (E-FILE (SMC))
43 [ITA 5033/MUM/2026] 2014-15 | [D} KAMLA SHUBHAM ESTATE (E-FILE (SMCY)
44 |ITA 5034/MUM/20Z6] 2009-10 | [D] KAMLA SHUBHAM ESTATE (E-FILE (SMC))
45 JITA 5040/MUM/2026| 2014-15 |[D] KAMLA PARK DEVELOPERS (E-FILE (SMC))
46 |ITA 5041/MUM/2026! 2013-14 |[D] KAMLA PARK DEVELOPERS (E-FILE {SMC))
47 (ITA 5043/MUM/2026/  2014-15 | [D} KAMLASHMI REALITIES (E-FILE (SMC))
48 [ITA 6063/MUM/2026] 2014-15 {[D] KAMLA ANKUR VENTURE (E-FILE)
49 (ITA 6068/MUM/2026{ 2014-15 | [D] KAMLA SHANTI DEVELOPERS PRIVATE LIMITED (E-FILE)
50 (TTA 6069/MUM/2026{ 2013-14 |{D] KAMLA LANDMARC INFRA (E-FILE)
51 |ITA 6071/MUM/2026] 2014-15 |[D] KAMLA LANDMARC INFRA (E-FILE)
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-~ INCOME TAX APPELLATE TRIBUNAL, MUMBAL BENCHES

REVISED CAUSE LIST OF F BENCH FOR 12-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE SAKTIJIT DEY, VICE PRESIDENT
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 2

AT 10:30 AM _

stl | Appeal Number A,S;Z:‘: Assessee Name Remarks
1 m [A] 3.B.CHEMICALS AND PHARMACEUTICALS
! | sagamunyzogs | 0114 |IMITED(SUCCESSOR T0 M/S . BHARATI 5 MODY INVESTMENT
2 [ qazsmumyaaas | 201617 | A] SHWETA RaJESH PAWASKAR (E-FILE)
3 | 1004 /;ﬁ\w 1202 | 201819 | [A] MILAP CHAMPALAL MUNOT (E-FILE)
4 | p133MUMj2026 | 201819 | TAJ MR, UDAY KANTILAL DESAL
5 | 222/MUM/202 o | 201213 | [A] 31GAR ASHOK MEHTA (E-FILE)
6 | 3081/MUM/2026 2016-17 | [A] IMD VENTURES LIMITED (E-FILE)
7 | 3082/mun2026 | 2017-18 | [A) IMD VENTURES LIMITED (E-FILE)
8 | 3507 mumya026 | 201213 | [A] UC METALS PRIVATE LIMITED (E-FILE)
9| 4184 /pﬂﬁﬁ /2026 | 2017-18 | [A}F N Z JEWELS PRIVATE LIMITED (E-FILE)
10 | 4ogaminyz026 | 201011 | [A] VIVEK VINOD SUREKA (E-FILE)
11| soaeMuny2026 | 201314 | IA] VIMMI ASHOK TATED (E-FILE)

12| g7 momy2026 | 2014-15 | [AT VIMMI ASHOK TATED (E-FILE)
13 | 4oae/mMun/2026 | 201617 | [A] VIMMI ASHOK TATED (E-FILE)
141 4529 /MIE?’I /2026 | 2017-18 | [A] VIMMI ASHOK TATED (E-FILE)
15 | azs0mun/z0z6 | 201819 | [A} VIMMI ASHOK TATED (E-FILE)
16 | 45 /miniz0z |-2019-20 | [A VIMMI ASHOK TATED (E-FILE)
17| sosamumyaoze | 2019-20 | [ATJAYANT MITTHALAL JAIN (E-FILE)
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF G BENCH FOR 12-AUGUST-2026 {WEDNESDAY)

BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER
AND HON'BLE RAKESH KUMAR LODHA, ACCOUNTANT MEMBER

IN COURT ROOM S8
_ , AT 10:30 AM
St | Appeal Number |Assmt. Year Assessee Name - Remarks
1] SAS/MUM2026 | 2013-14 | [A) SAMSARA FUND ADVISORS PRIVATE LIMITED (E-FILE)
2 | ITA 4306/ MUMI2626 2013-14 [A] SAMSARA FUND ADVISORS PRIVATE LIMTTED ({E-FILE}
3| TTA 3001/MUM/2026 | 2019-2020 | {A] GAURAY GIRISH DEDHIA (E-FILE)
4- | ITA 2062/MUM/2G26 2010-11 [A] G TECH INFO TRAINING LIMITED (E-FILE} *
5 | ITA 4104/MUM/2026 | 2012-13 éﬁgﬁfs%%ﬁ%mAﬁmﬁ?fgﬁRmL'(LEGAL HEIR AND SON
& | ITA 2846/MUM/2026 2009-10 [A] GANESH CONSTRUCTION COMPANY (E-FILE)
7 | ITA 8005/MUM/2025 2018-159 {AT GREATWHITE GLOBAL PVT LTD
8 | ITA 6475/MUM/2024- |  2013-14 | [A] GANPATRAI JATGOPAL
9 | TTA 6092/MUM/2025 | 2013-12 | [D) GEMINI ALUMINIUM TRADING COMAPANY PRIVATE LIMITED (E-FILE)
10 | TTA 6093/MUM/2025 | 2012-13 | [D] GEMINT ALUMINIUM TRADING COMPANY PRIVIATE LIMITED (E-FILE)
i1 [ ITA 7033/MUM}2025 2009-10 [D] GEMINI ALUMINIUM TRADING COMPANY PVT. LTD (E-FILE)
12 | ITA 7034/MUM/2025 | 2016-11 | [D] GEMINI ALUMINIUM TRADING COMPANY PRIVATE LIMITED (E-FILE)
13 | ITA BZBBEMUM[ 2025 2015-16 [A] GIRISH CHMANLAL SANGANI
14 | 1TA 6266/MUM/2025 2018-19 [A] GIRISH CHMANLAL SANGANI
15 | ITA 1042/MUM/2026 | 2008-09 | [A] SARAH FAISAL HAWA (E-FILE)
16 § ITA 1043/MUM/2026 2017-18 [A] SMT. SARAH-FAISAL HAWA {E-FILE}
17 IJA 2382/MUM/2026 2011-12 [D] GOPALA RAMARATNAM (E-FILE) |
18 | TTAS123/MUM/2026 | 2022-23 | [A] GOAN REAL ESTATE AND CONSTRUCTION PRIVATE LIMITED '
19 | ITA 5124/MUM/2026 { 2021-22 | [A] GOAN REAL ESTATE AND CONSTRUCTION PRIVATE LIMITED
20 | ITA 5137/MUM/2026 | 2025-26 | [A] SHREE SHYAM SATSANG SAMITT '
21 | TTA 4902/MUM/2026 |  2016-17 | [A] GAIPAL BUILDINFRA PRIVATE LIMITED (E-FILE)
122 | 17 4014/MUM/2026 | 2013-14 | [D] WIND WORLD (INDIA) LIMITED (E-FILE)
23 | 1TA 4912/MUM/2026 2011 | [D] WIND WORLD (INDIA) LIMLTED {E-FILE)
24 | ITA 4913/MUM/3026 | 2012-13 | [D] WIND WORLD (INDIA) LIMITED (E-FILE)
25 | ITA 1775/MUM/2026 2016-17 gijggﬂ égﬁlﬁﬁnlféTHER INDUSTRIES AND CHARMAKAR DEVELOPMENT
26 | ITA 1950/MUM/2026 | 2013-14 | [A] M/S. SARVESH MERCANTILE PRIVATE LIMITED (E-FILEY
| 27 [ ITA 1951/MUM/2026 | 2014-15 [ [A] M/S. SARVESH MERCANTILE PRIVATE LIMITED (E-FILE)
28 | ITA 1953/MUM/2026 | 2018-19. | {A] M/S. SARVESH MERCANTILE PRIVATE LIMITED (E-FILE)
129 | TTA 1952/MUM/2026 J 2015-16 | [A] M/S. SARVESH MERCANTILE PRIVATE LIMITED (E-FILE)
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INCOME TAX APPELLATE TRIBUNAL, MUMBA]J BENCHES

REVISED CAUSE LIST OF H BENCH FOR 12-AUGUST-2026 {WEDNESDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER

IN COURT ROOM 7

[A] INTERCOS INDIA PRIVATE LIMITED (E-mﬁ)[c,)ﬁj

.Srl | Appeal Number A\fzg]rt' _ | Assessee Name Remarks
1 [ITA 4208/MUM/2024| 2020-21 | [A] TECH DATA ADVANCED PRIVATE LIMITED
2. {ITA 6218/MUM/2024| 2021-22 | {A] TECH DATA ADVANCED PVT LTD o
3 {TTA 6007/MUM/2024] 2021-22 | [A] SHELL INDIA MARKETS PVT (o L
4, |ITA 6601/MUM/2024) 2021-22 | [A] STATE BANK OF INDIA (E-FILE)
5 TA 5777/MUM/2025] 202223 | [A] STATE BANK OF INDIA (E-FILE)
6 [ITA 1448/MUM/2012} 2007-08 | [D] HSBC SECURTTIES & CAPITAL MARKETS (HPLTD.
?ITA 1585/MUM/2012| 2007-08 | [A] HSBC SECURITIES AND CAPITAL MARKETS (INDIA) LTD
8 [ITA 2544/MUM/2013] 2008-09 | [A] M/S HSBC SECURITIES AND CAPITAL MARKETS (INDIA) PVT. LTD.
9 JITA 1155/MUM/2015] 2010-11 JJA] HSBC SECURITIES AND CAPITAL MARKETS (INDIA) PATD
10 ITA 1193/MUM/2015) 2010-11 § [D] HSBC SECURITIES AND CAPITAL MARKETS (INDIA) P.LTD —
11 {ITA 4556/MUM/2017| 2011-12 | [A] HSBC SECURITIES AND CAPITAL MARKETS (INDIA) P.LTD
;ITA 4633/MUM/2017] 201112 L[Il:r:g rr?Esgc SECURITIES AND CAPITAL MARKETS l(INDIA) PRIYATE I
i lim 170/MUM/2018 ] 2012-13 | [D] HSBC SECURITIES & CAPITAL MARKETS {INDIA) PRIVATE LIMITED
14 [ITA 250/MUM/2018 [ 2012-13 L[IANJ}#SSC SECURITIES AND CAPITAL MARKETS (INDIA) PRIVATE
15 |TTA 4909/MUM/2025] 2013-14 | [D} TATA SONS PRIVATE LIMITED (E-FILE)
16 [ITA 2081/MUM/2026{ 2022-23 | [A] SUMITOMO CHEMICAL INDIA LIMITED (E-FILE) ]
17 [ITA 2202/MUM/2026{ AY 2022-23 | [A] SCHOTT GLASS INDIA PRIVATE LIMITED (E-FILE)
18 UTA 5635/MUM/2026 2026-27 | [A] HOLY CROSS CHURCH |
19 |ITA 2414/MUM/2026] 2022-23

\ 41-Aug-2026
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